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Charter of Demnands of pharmacists

Action Taken

The Federation has requested that the
Drugs and Cosmitics Rules should be
amended so that only registered

Pharmacists could get licences to open

the medical stores and get liberal loan

7 Availability of essential medicines
at reasonable rates and opening
up of cooperative pharmacy stores
in all Hospistals

8 Nomination f Pharmacists by the State
Governments on the State Pharmacy
Councils

9 Consultation with Federation of
Pharmacists on palicy matters
relating to protession to profession
of pharmacy

Catering Services at Raliway Stations

2100 SHRI RAJENDRA AGNIHOTRI
Wilithe Minister of RAILWAYS be pleasedto
state

(a) the details regarding the new policy
to run catering services and restaurants by
Railways,

{b) whether the Government have de-
cided to give licences to private agencies to
run catering services and restaurants at rail
way station and

{c) f so, the details thereof?-

Rules that the sale of drugs
shall be made under the
personal supervision of a
competent person, i is prem
ature to make such amend-
ments in the Rules whereby
only registered pharmacists
will be entrtled to get licences
to open retail chemist shop

7 Being a State matter, the Fed-
deration has been advised to
take it up with the State Govis

8 Being a State matter the Fed
eration has been advised to
take it up with the State Govis

9 Since the pharmacy Council
of India and Drugs Controller
(1) give advice to the Go
vernment on matter relat
ing to pharmacy profess-
1on, 1t i1s not necessary to
counsult the Federation

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL-
LIKARJUN) (a) A policy decision has since
been taken that no new catering/vending
units would be managed deparimentafly and
the existing departmental units will be priva
tised in phases

(b) and (c) Catering services on the
Railways at large number of stations and
trains are already being managed by prwate
licensees A decision has however, been
taken that in future only reputed and profes-
sional caterers would be selected as licen
see for managing catering services
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